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Sliri Satldi Chandra: The Defence
Ministry has issued no circular what
soever in this connection.

A r m y  V khicles

*175. Shri Chaudhri Mohammed 
Shaffee: Will the Minister of Defence 
be pleased to state:

(a) the number of army vehicles 
involved in mishaps in Jammu and 
Kashmir State during the year 1954;

(b) the loss of life sustained as a 
result thereof;

(c) the measures taken to prevent 
recurrence of such mishaps;

(d) whether compensation is paid 
to the relatives of such personnel; 
and

(e) the total amount paid in this 
respect.

The Deputy Minister of Defence 
(Sardar Majithla): (a) 115.

(b) Nineteen civilians lost their 
lives as a result of these accidents.

(c) Measure already in existence to 
check rash and negligent driving by 
military personnel are being tighten
ed up further by detailing special 
squads of military police to check 
on drivers, particularly in con
gested localities. Other measures 
such as intensive training of 
drivers, employment of drivers with 
knowledge of driving in hilly terrain, 
replacement of old and worn-out 
vehicles, traffic discipline and control, 
are also being taken.

(d) Yes, provided the accident is 
due to the negligence of the service 
driver.

(e) Payment of Rs. 325 has-, been 
made in one case. Twenty-six cases 
are under consideration.

C u ltural  M issio n s

*176. Sardar Akanrari: WiU the
Minister of Edacatlon be pleased to 
state:

(a) whether the expenditure on all 
cultural missions sent abroad is borne 
entirely by Government;

(b) whether they submit any re
ports to Government on their return; 
and

(c) if so, whether it is proposed to* 
supply those reports to the Members, 
of the House?

The Parliamentary Secretary to th» 
Minister of EducaUon (Dr. M. M. Das):
(a) No, Sir.

(b) Yes, Sir, but not always.

(c) No, Sir.
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Dr. M. M. Das: In the delegations 
which are sponsored by the Govern
ment of India, the Members are sel
ected by the Government. In delega
tions which are helped by the Gov
ernment of India, the Members are 
selected by those organisations.
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Dr. M. M. Das: There has been no 
occasion like this. The reports sub
mitted by these delegations do not 
contain an3rthing which require the 
present policy of the Government to» 
be changed.
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Dr. M. M. Das: These reports are o f  

a confidential nature.
Mr. Speaker; Next question.




